HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Office of the Registrar Judicial) ‘

Sub:-Depositing of outstanding amount on account of

License/maintenance fee, by the defaulters figuring
in Annexure “J”.

NOT 1 ¢ E

|
No:-_/07 IRTs Dated:- /é-Q,(B- 2020

Hon’ble Committee for Lawyers Chambers, f" High Court of J&K
Srinagar, vide its Minutes of Meeting Dated 05.02.2020 has been pleased to
direct the Registry for issuance of notice of fifteen days asking the Advocates
who figure in the Annexure”J” for depositing the outstanding amount, failing
which, their allotment of chambers in the Lawyers Chamber Building, High
Court Srinagar, shall stand cancelled and possession will be taken accordingly.

In compliance to the direction of concerned Hon’ble Committee, the
Advocates whose names are mentioned in the Annexures “J” affixed herewith,
through medium of this notice, are hereby notified that they shall deposit the
outstanding amount on account of License/Maintenance Fee in respect of their

chamber allotted in the Lawyers Chamber Building, High Court Srinagar, by or
before 31.03.2020.

In the event of failing to deposit the requisite fee within the stipulated time

by any allottee, his/her allotment shall stand cancelled and possession of the

(Massarat Shaheen)
Registrar Judicial,
Srinagar

chamber will be taken accordingly.

Dated:-
16.03.2020



ANNEXURE -

O

LIST OF THE 37 ADVOCATES WHO DO NOT USE THEIR CHAMBERS &

DO NOT PAY THEIR RENT REGULARLY |

|

|
|
|

[

|
OUTSTANDING UPTO

S.NO. NAME OF THE CHAMBER
ADVOCATE NO. NOV 2019
1 MISS JAMEELA BASHIR 19 3900
2 MISS SHABNAM LONE 22 6200
3 MISS KAZIMI SYEDA 22 2800
ZAINAB |
4 N. A. RONGA 25 4400
5 Q.R. SHAMAS 26 12600
6 | MUSHTAQ AHMAD DAR 29 12200
7 | MISS ZEENAT MUNEER 30 13200
MASOOD! |
8 | BASHIR AHMAD RATHER 31 | 6200
9 SALEH PEERZADA 31 | 4800
10 MISS IRAM KAMILI 41 | 400
11 SHAHID MUSHTAQ 46 / 4600
MAKHDOOMI |
12 | FEROZ AHMAD SHEIKH 48 | 4800
13 MOHAMMAD YOUSUF 49 1600
PARRAY
14 IRFAN RASOOL WANI 49 1000
15 | MUSHARRAF WAHEED 50 7600
BABA :
16 | MOHAMMAD SALEEM 68 5000
GUPKARI
17 TAHIR MAJID SHAMSI 68 4200
18 | GULBADIN AHMAD MIR 68 9400
19 MOHAMMAD SADIQ 70 8300
PARRAY
; (1) AJA;/I ;'\f.vlf/t;m Z 660
BHAT 78
22 RAFIQ AHMAD JOO o8
80
23 | NISAR AHMAD KUCHHAY 81 =
9000




ANNEXURE - J

» LIST OF THE 37 ADVOCATES WHO DO NOT USE THEIR CHAMBERS &
DO NOT PAY THEIR RENT REGULARLY

24 | NAJAM U SAQIB RESHI 82 5600
25 | ALl MOHAMMAD DAR 85 | 1200
RAWALPORA | |
26 | ALI MOHAMMAD DAR 85 | 5800
BUDGAM , |
27 | SHAH ALI MOHAMMAD 89 4000
28 MISS SHEREEN 90 7000
29 | ISHFAQ MUZAMMIL 92 10200
NEHVI |
30 SALMAN ASHRAF 9D 8800
MATOO
31 HILAL AKBAR LONE 95 1400
32 | ABID ZAHOOR ANDRABI 97 4800
33 MOHAMMAD AMIN 97 4200
AHANGAR | I
34 | ZULFIQAR ALAM KHAN 102 4800
35 HILAL AHMAD WAN! 102 - <] 2800
36 | MANZOOR AHMAD SOFI 105 | 16200
37 MOHAMMAD ISHAQ 104 | 9600
SHEIKH | |
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